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Emergeacy Commissioned OfJicers 

2424. 8hri Reddiar: Will the Minister 
of Defence be pleased to state: 

(a) whether Emergency Commis-
sioned Officers will be entitled to the 
benefits of Pension, Provident Fund 
and Gratuity; and 

(b) if so, the rates thereof? 

The Deputy Minister In the Minls-
try of Defence (8hri D. R. Chavan): 
(a) and (b). Emergency Comnussioned 
Officers are, under orders issued in 
1955, entitled to disability pensions 
when they contract a disability due 
to cause attributable to service. The 
disability pension varies with the 
rank of an officer and the degree of 
disablement. This ranges tram Rs. 
45.00 p.m. for a Subaltern with the 
minimum degree of disability to Ra. 
336.25 for a Lt.-Col. with maximum 
disability. The widow of an officer is 
also entitled ~ a Special family pen-
sion, should the officer die in condi-
tions which are attributable to mili-
tary service. The rate of pension 
depends on the rank of the officer. It 
ranges trom Rs. 150.00 p.m. for a 
Subaltern to Rs. 220.00 p.m. for a Lt.-
Col. 

On release, an emergency commis-
sioned officer is entitled to a terminal 
gratuity of Rs. 750.00 for each year 
of commissioned service. 

Revision of these terminal benefitl 
is being considered. 

These officers are entitled to contri-
bute to the Defence Services Officers 
Provident Fund in the same manner 

. as Regular Commissioned officers. 

Plan Projects 
M25. 8hrl Rameshwar Tantla: Will 

the Minister of Planning be pleased 
to state: 

(a) in view of the present emer-
gency what progress has D2en made 
towa;ds the fulfilment of the reviled 
plan priority projects; and 

(b) whether any further 
~re likely to be made in 

changetl 
the Plan 

projects apart trom those alreacfsr 
brought about? 

The Deputy Minister In the MinIII-
try of Labour aDd Employment ~ 
for Planning (Shrl C. R. Pattabbl 
Raman): (a) and (b). In view of the 
emergency, some reorientation of the 
plan was called for, requiring streng-
thening in some directions, rephasing 
or deferment of less important 
schemes and application of rigoroua 
economies in expenditure. No major 
changes are likely to be made in the 
plan projects already approved for 
1963-64 except some marginal chanCel! 
here and there and in the direction of 
accelerating programmes of the higb-
est priority. 
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